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Acquisition of Land at YOL

8331. SHRI DURGA CHAND: Will
the DEPUTY PRIME MINISTER AND 
MINISTER OF DEFENCE be pleased 
to refer to the reply to Unstarred 
Question No. 500 on 22nd November,
1978 and state:

. (a) the progress so far made in ac­
quisition of 484 acres of additional 
land at Yol for construction of more 
accommodation at that place; and

(b) what are the details of the pro­
gramme for construction of new ac­
commodation at Yol* the number of 
Units proposed,to be constructed and 
by when the construction work will 
start and be completed?

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE AND IN 
THE DEPARTMENTS OF ATOMIC 
ENERGY, ELECTRONICS, , SCIENCE 
Alftl TECHNOLOGY AND SPACE 
(PROF. SHER SINGH): (a) JJemand 
for acquisition/transfer of 484 Seres of 
additional and at Yol was placed by 
the Military Estates Officer on the 
Land Acquisition Officer, Kangra/( 
Dharmsala on 27-10-78. The Revenue 
d$£il& of the land to ^  acquired/trans­
ferred bay* been cpliected by the &e- 
puty t^m isstc^s, Kanira an4„a d^aft 
notification to fee published unde* trac­
tion 4 Ojf the Land Acquisition Act,
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ment land in village* Baaonf which is
included in the land to be acquired/, 
transferred has beenrteaMd out by the 

r#tate * Government >f»r: t religious pur­
pose. > *Ch£s land will, therefore, have 

■r tt> bt lesrduded from the land to be ac­
quired/ transferred. The question 
whether exclusion of this land will 
affect the utilisation of the remaining 
area and if ŝ  ^ftt^er realigp̂ menjt of 
its boundaries * will be necessaryt i9 
under active cpns^deratjcp of the mili­
tary authorities in consultation with 
the civil authorities.

(b) As soon as the land is taken over. 
Zonal Plan/Master Plan will be pre­
pared. Accommodation will be plan­
ned and executed in a phased manner 
depending on the availability of funds 
and units moved to ;tfce new accom­
modation when the project is com pet­
ed.
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XV. coverage of States Ministers’ 
visits to Metropolitan Cities

8333.  SHRI M. A. HANNAN ALHAJ: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a)  whether it is a fact that the 
States  Chief Ministers  sad other 
:Ministet« visits to Metropolitan citte*

including  Delhi are not  regukrljr 
covered by Doordarshan;

(b) if not, the details of the visits 
of the State Ministers and the other 
Ministers covered by Delhi, Calcutta, 
Bombay and Madras Television during 
the last two years, date-wise; and

(c) the details of the action taken 
up-to-date to  highlight  the States 
problem in the Television in these 
Metropolitan Cities?

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) Whenever Chief MiniSr 
ters and other Ministers from a State 
visit any metropolitan city where a 
Doordarshan Kendra is situated, their 
visits and the statements they make 
during their visits are reported in the 
news bulletins of that Doordarshan 
Kendra according to their news value.

(b)  and (c). The collection of this in­
formation involves obtaining details of 
the visits of the state Ministers from 
the respective State Governments and 
scrutiny of all the news bulletins and 
programme log books for the last two 
years at Delhi, Bombay, Calcutta and 
Madras Doordarshan Kendras. The 
time and effort spent on this task will 
not be commensurate with the results 
obtained.

Staff in F.LB. Office at Calcutta

8334. SHRI M. A. HANNAN ALHAJ: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state:

(a) whether it is a fact that Cal­
cutta PXB. is working with the In­
sufficient staff;

(b) if 90, the details of the statf 
position of  Calcutta PXB. at  this 
moment and the details of the require­
ments of staff;

(c) the details of the  ameniti* 
given to Calcutta PXB. staff in com­
parison to P.LB. staff in New Delhi;
' and
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